
BEFORE THE NATIONAL GREEN TRIBUNAL (SZ) 

BENCH AT CHENNAI 

Original Application No.169 of 2025 

 

M. Asraf Ali 

S/o.Mohammed Sharif 

12, Balaiya Avenue, 

Luz Church Road, Mylapore, 

Chennai -  04 

e-mail: office@arklawindia.com 

…Applicant 

vs 

1. Tamil Nadu Pollution Control Board, 

Rep. by District Environmental Engineer, 

Chennai South District Office, 

1st Floor, No. 14, 2nd Main Road, 

Jagannathapuram, Rajalakshmi Nagar, 

Velachery, Chennai – 600 042 

e-mail: deechs@tnpcb.gov.in 

 

2. Commissioner of Police, 

Greater Chennai Police, 

No.132, Commissioner Office Building 

EVK Sampath Road, 

Vepery, Chennai – 600 007 

e-mail: cop.chncity@tncctns.gov.in 

 

3. The Inspector of Police  

E 1 Police Station, 

Kutchery Road, 

Madhavaperumalpuram, 

Mylapore, Chennai – 600 004 

e-mail: mylaporereps2004@gmail.com 

 

4. Appaswamy Real Estates  

Rep. by its authorized representative 

No.3, Mangesh Street, T.Nagar 

Chennai – 600 017 

e-mail: info@appaswamy.com 

…Respondents 
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1.  10.12.2025 COUNTER AFFIDAVIT FILED BY THE 

4TH RESPONDENT 

1-8 

 

Dated at Chennai on this the 12th day of December 2025. 

 

 

COUNSEL FOR THE 4TH RESPONDENT  
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M/s. Rahul Balaji 

Vishnu Mohan 

K.Sanjay 

 

Ph.9381353434 

COUNSEL FOR 4th RESPONDENT 




